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APPROACH ROADS TO GHATS ON THE GANGES
IN BIHAR

3327. SHRI YAMUNA PRASAD
MANDAL : Will the Minister of TRA-
NSPORT AND SHIPPING be pleased to
sate ;

(a) whether provision hag been made
for the comstruction of approach roads
to several ghats on the Ganga in Sarna,
Muzaffarpur, Darbranga, Patna, Monghyr,
Bhagalpur, Purnea and other places in Bi-
bar State; and

(b) it e, the progress made in each
cage 7

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN):
() and (b). The necessary information
is being collected from the State Govern-
ment and will be laid on the Table of the
Sebha in due course.

Komi AMD GANDAK As NATIONAL WATER-
WAYS

3328, SHRI YAMUNA PRASAD
MANDAL : Will the Minister of TRA-
NSPORT AND SHIPPING be pleased to
state :

(a) whether it is proposed to carry out
hydrographic studies of the Kosi for deve-
lopiag tho inland water transport;
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(b) whether Government propose to
ecnact a law to declare the Kosi and the
Gandak as National waterways so that the
executive responsibility for the develop-
ment of these waterways and navigation
does .not devolve on the Government of
Bihar ?

THE MINISTER OF TRANSPORT
AND SHIPPING (DR V. K R V.
RAO) : (a) and (b). At present, there
are no such proposals under the comsi-
deration of the Government of India,

COMMERCIAL TRANSPORT SERVICE IN GANGA

3329. SHRI YAMUNA PRASAD
MANDAL : Will. the Minister of
TRANSPORT AND SHIPPING be plea-
sed to state:

(a) whether the traffic study of 4he
Ganga from Rajmahal to Allahabad, to
explore the possibility of running com-
merical transport service in the Ganga has
been completed; and

(b) if so, with what results ?

THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K R V.
RAO) : (a) and (b). On tho basis of a
preliminary study of the assessment of
the traffic potential between Allahabad
and Rajmahal, the feasibility of runnisg
commercial service on the river Ganga ea
the above reach was examined in consul-
tation with the State Governments of Bihar
and Uttar Pradesh. The State Govers-
ments are of the view that the scheme will
run into losses in the initial stages. The
matter is, therefore, being re-examined,

MURDERS IN DsLHI

3330. SHRI NARENDRA KUMAR
SALVE: Will the Minister of HOMB
AFFAIRS bo pleased to state :

(a) the number of suicides and murders
registered with the Police Stations in the
Union Territory of Delhi during the pe-
riod from January to June, 1968;

(b) the number of such cases eolved or
disposed of by the police in accordasce
with the law;

(c) the b of disposed cases
pending with the Polico Stations; and
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(4) the number of convictions obtained
by the Delhi Polwe in cases .involving
morder ?

. THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : <(a) 42
cases of murder were reported in the
Union Territory if Delhi during the period
1-1-1968 to 30-6-1968, During the same
period 82 deaths reported were classified
as ‘suicides’.

(b) to (d) Of 42 cases of murder re-
ported, 5 are pending trial, 33 are pend-
ing investigation and 3 have been sent up
as untraced so far. One case was can-

-oelled.
LT. GOVERNOR IN DELHI
3331, SHRI NARENDRA KUMAR
SALVE: Will the Minister of HOME

AFFAIRS be pleased to state :

(a) whether it is a fact that the Lt.
QGovernor of Delhi has sought premature
retirement from service; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Yes
Sir. The Lt. Governor of Delhi sought
premature retirement from the 1.C.S. but
not from the office of Lt. Governorship of
Delhi.

. (b) No reasons for this request were
given by him,

U.P. GOVERNMENT EMPLOYEES

3332. SHRI S. M. BANERJEE : Wil
the Minister of HOME AFFAIRS be plea-
sed to state :

(a) whether the Advisory Council of
U.P. has recommended retinstatement of
all the Government employees dismissed
or removed from service for taking part
in the strike by employees of the U.P.
Government;

(b) if so, the reasons for not imple-
meting this recommendation; and

(c) when a final decision is likely to
be taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) No,
Sir.

(b) and (¢) Do not arise.
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MURDER OF PANDIT DIN DAvAL
UPADHYAYA

3334. SHRI KANWAR LAL GUPTA:

‘Will the Minister of HOME AFFAIRS be

pleased to state :





